IN THE.CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH,
JAIPUR -
Date of ordeﬁr: N \F O o2

OA No.65/2001

Wéhid Khan /0 late_SHri'Hémid Kha;(HogfelvSuperintendént,
Mjlitafy Séhooi, Dhélpﬁ;.' -
1.. Applicant
Versus .
1. - » The iéovt. of ~India’ through - the Secretary,~
Minisfry of Defence,.New_ﬁelhi.‘ ‘ _
2. * The Chief bf'Army\Staff,'Arm§ Headguarters, DHO
 PO, New Deihi. : | |
3. : The Dy. Chief. of Army Staff, 'DTC. Gen. qf
| Militéry ,Trg;_ (MTlé(é) General sStaff . Branch;,
Army Héadquartérs, DHO, PO New Delhi.
'4,- o The'Principai, Military school ;. Dholpur (Raj)
) . Respondents ‘

OA No.66/2001

Nasee%uddin s/o  shri Raiiuddin Ahmad, 'Hostel
§upefinééhdeﬁt/ Military Schoo];'Dholpur.
L | , .. .. Applicant
Veréus ;

1. ‘ The Gavt. of India‘fthfdugh the> Secretary,
Minietry of Defence, New Del%i.v |

2. 7 The Chief of Army‘Sfaff: Army»Headquarters, bHO
0, New pélh}. |

3. _ The Dy. Chief of Army Staff, DIC. Gen. of

'Militaryr Trg. (MT15(a) ‘Génerél Stéff ‘Branch, -

Army Headquarters, DHO PO, New Delhi. -

4. ~ The Principal, Military-School; Dholpur (Raij)

.. Respondents



ey

OA No.63/2001

R.S.Katarya s/0 viate Shri Sube Singh Katarya, Hostel

Superintendent,‘Military.SChool, Dholpur.

/,

.. Applicant

e

. Versus

1. " . The Govt. of india through the Secretary,
Ministry of Defence)'New Delhi.
2.- The Chief of Army Staff, Army»Héadquarters, DHO

PO, New Delhi.

3. - 'The Dy. Chief of Army Staff, DIC. Gen. of

Military Trg.. - (MT15(A) ‘Géneral Staff Branch,

Army Headquarters, DHO PO, New Delhi.

4. - ‘The\Pfincipalj.Military«Schoql, Dholpur (Raj).

\
\ .

.o Respondenfs

OA No.64/2001

~ﬁ.V.S.Tyagi“ s/o 1a£e shfi_ Praveen Singh Tyagi, Hostel

Superintendent{ Military .School, Dhoipur,
‘ .- Applicaht
Versus |
1. C The Govt. of .India 7thr§ugh the 'Secfétary,
| Minisfry of befence, Néw Delﬁi.
2. . The Chief of‘Armf‘Staff, Afmy Headquarters, DHO

PO, New Delhi.

3. The " Dy. Chief of Army Staff, DTC.. Gen. of

Military. Trg. (MTl5(a) General Staff Branch,

_Army Headquarters, DHO PO,  New Delhi.

T 4. '© ' The Principal, Military School, Qholpur kRaj.)

A : > ... Respondents .

Mr. Narendra Mohan Sharma - counsel for, the applicants
Mr. Hemant Gupta, proxy counégl to Mr. M.Rafiqg, counsel

for the respondents



CORAM:

Hon'ble Mr. S.K.Agarwal, Member (Judicial)

Hon'ble Mr. H.O.Gupta, Member (Administrative)

Per Hon'ble Mr. H.O.Gupta, Member (Administrative)

The applicaﬁtliﬁ,QA No.65/2001'ié aggrieved of
impféper grant of pay ecale and hés prayed for appropriaté“
directions 'to the respondents to.récqpsiderfthe_case and

-grant him'fﬁe pay écale Of-Rs. 6500-10500 ‘instead of'Rs.
4500-7060 w.e.f. 1.1.96 alongw;th arféaré and interest, on

various grounds stated in the OA.

2., _" The case of " the applicant as made cut, in

brief, is thaf:—.

, 7

s

2.1 He was appdihted as Hostel 'Superinfendent in
\Miiitary Hoétel, Dhblpur on his prémétion from Accéuntanf
-w.e;f. 1.1.98. The pre-revised pay scalé of the applicant
was Rs. 1660—2660;¥He has.beenfgiven a pay scale of Rs.
.4500—7000 although Afhe standéré conversion of the pay
scale. of Rs. 1600-2660 is Rs.5000-8000, as may be seen
froﬁ reédy_reckoner Ann.Al. There is no reason as to why
the standard paf.scale wes ﬁot_granted:to theﬁ;pplicant.
Further, similarly situated Hostel Sﬁpérintendents have
been fixed in the payvécale of Rs. 6500f10500 whereas he
“has been fixed in the pay scale of Rs. 4500-7000. | \
2.2  There are 5 Military Schools in India situated
at Belgaum, ﬁahéalore, Ch?il, A-jmer and thlbﬁr with 4
Hostel Superinténdénts éuthofiééd to/'each school. The
duties of Hostel Suberjnténéents\of Military. is round the
clock, but their ‘pay - scale 'has\ been fixed at very low

7

grade. They do not have any promotion avenue. A teacher of



:':‘4 :

the Military.ﬁchool Eén bé‘promoted to Ciass 'B! ané Class
At but the Hostel Superintepdent‘will retiré oh~thg same -
grade. The qualifiation _aﬁél responsibilities ,ofﬂ Hostel
SuﬁerintendentA of Military._School are almost similar ‘to
thatﬂoflfhe Delhi'Céllége of Engiheefing; Départmenf of
,:I‘rai‘rAxing‘i “and Tedﬁnibali -Educ&tion._ The  Hostel .
Superintendent of . Delhi College has been\%ixed‘in the pay
scale of _Re. 6500—10500 AWherees’ the applicant has been
fixed iﬁ t;e ségie of Rs. 4500-7000 which is a clear
aiscrimination. The .Recrgitmeﬁt Rules and duties may be
Sééh from Ann.A2. . : | |

2.3 "~ The Agsfstant' Masters and’ Librarians of .the
. Miijtéry Schbol have al&éys been treéted as.jﬁnior ﬁé.the,
Hpétel*Supefinténdents; Now_£he épplicant has_beenlfixédf
in the pay scale of. ﬁuéﬁ lower éﬁén that> of Assistant
. . ; - : _

-Masters and Librarians. Duties of\ Asstt. Mastef and
‘Librarian are mﬁqh ‘less dnérous “than that of Hostel
Superintendent in Militar§‘School. Therefore, there is no
reason fo;_ giﬁing ai pay . séalé of Rs. 5500-9000. té the
Asstt. Maéter/Librariads aﬁd Rs.-4560—7000 to thé Hostel
Supérintendents. Répiacement ofﬂpre—revised'pay scale of
Rs. ~1400-2300. to the new’scale of ﬁé. 4500-7000 does not
'eﬁist in any Dépa;tment‘of‘Ministry of Defence aS'Well as

'in other departments of the Central Govt. .

3. ‘ The, requﬁdénts : have" contested tﬁis
application.\Briefly étated they havé_éubmitted thét:—
3.1 - The earlier pé? écale ofyhhe appiicant'i;e. Rs.
'1400—2300 has be?ﬁ rightly revised to Rs. 450057000; The
‘natﬁfé of dutieS-énd qgqualification fdr,appoihtmeﬁt.as also
the.mode of recruitment fbr_tﬁe post. of Asstt. Master and

Librarians are quite different than that of a Hostel

' {/5::::2:,///’f'
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'Military‘Schools._

: 5 &

»Superintendent;A‘ uSimilarly, » the - post of Hostel

Superintendent in Delhi College of Enalneer1ng: Department

.

of Tra1n1ng and Techn1cal Educat1on has got onerous and‘

heavy dut1es as compared to the Hostel Superlntendent of

1
\

352 - The Pay'Commission has taken into account all.

the data and material}and has also eraluted the working

.

conditions, nature of duties, mode  of recruitment,

v

‘perused the record.

Jqualification, experiencef etc. for"the post of Hostel

Superintendent vls-a—vis ' other: posts; Tt Qas on
cons1derat10n of the entlre 1nformat1on, the Pay Commision"
has prescr;bed the pay scaleiof Rs. 4500 7000 for the post -

of hostel Snperintendent Qf'the‘Mil1tary Schpols.' ‘

7

4, - - No reﬁoinder has been tiled_by the'appllcant.

h5.~ . Heard'the learned counsel for the parties and

\
LS

5.1 It appear from para . 4.9 of the application that
the appllcant was granted the pay scale of Re. 1400—2300

based on 4th CPC recommendat1ons and not Rs. 1600 2660 as

averred  in para 4.2 -of th/-‘appl1cat1on, whlch ‘the

respondents for the unexpla1ned reasons, have also not

[

denied. The standard ccnverSJOn of the pay scales of Rs.x
- 1400-2300. and Rs. 1600—2660 as' per the recommendatlons of
the 5th CPC are Rs{» 4500—7000, and~ Rs: 5000-8000

respectively.llffthe applicant was holding the pre-revised

‘scale .of Rs.: 1600—2660, he would be ent1tled ‘for placement

in the scale of Ré. 5000-8000 w.e. £..1.1.96.

5.2 pWith regard to the prayer of ‘the applicant to

- place the Hostel Superintendents holding the pre-revised

{

/
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kpay scale of R_. 1400-2300 to the revisEd pay scale-of Rs.

6500-10500} we are of the view that determination of a pay
scale for a ﬁﬁrticular post is a subiject matterjof/the

-~

expert ‘bodies) like ‘the Pay’ Commision and . the ' final

. decision 1s taken by the Govt., keeping~in view a .number

of relevarnt ' factors 1nclud1ng nature of duties and

@
I

: reepons:bllltle _ the’ recrnitment -’ rules, = ‘the

<

qualificatjons, the qualityf of work, efficiency desired,

eperlence requ1red etc. Unless 2 discrimination, with. the

b

'.SJmllarly placed is shown, the Tribunal does not interfere

‘

1n these mattere.'

5.3 R In. th1s particular:-case,' the applicant is
seeking parity wittheachers\and'lerarians of - the same
School. Apparently,' the duties and .responsibility of a

;Hostel Superlntendent ‘cannot be compared w1th that of the

Asstt: Master and the L1brar1an. The -applicant has also

not been able to establlsh d1scr1m1nat1on w1th the Hostel

Superlntendents -of Delh1 - College ~of - Engineering,

N

;Department of Tra1n1ng and Technlcal Educalton, who were;
granted hlgher pay scale. No authentlc detailed data . has

been placed by the app11cant to prove h1= point._Only a

statement is filed conta1n1ng quallflcat1ons and duties.

Thereﬂ;is noth1ng on record -relat1ng to ‘the mode of

: : . - s .
Arecruitment, the number of Students 1n the hostel, their

‘pay scale as per recommendations of the 4th CPC. etc. The

Pay Comszs1on hae cons1dered the case of the applicant

I3

and based on the recommendatlon of the 5th Pay Comm1ss1onL

the .Gevernment accepted the recommendat1ons and granted

;the standard conversion of the ray scale Rs. 1400-2300 to

the appl1cant.\

~

5.4 The respondents'in support  of their contention

\ N : 1
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have also relied on the cases of Union of India and Anr.
N - ’ T 7

v. P.V.Hariharan, 1997 (2) SLR 232 and Garhwal Jal

!

Sansthan "Karamchari Union .and Anr. v. State of Uttar:

‘Pradesh and Ors., 1997 (2) SLR 600.

6. . In view of above discussions, we do not find

any merit in this OA and accordingly it. is dismissed
without any order as to~cp5ts.>.

S

7. Since the applicants in OA No.667/2001, 63/2001
and 64/2001 are also seéking same relief on similar
grounds which were taken up'alongwith OA No. 65/2001 with

the consent’ of parties,  thses OAs are also dismissed

without any order-as to.costs. -

' (H.0.GUPTA) - - ~ /"(S.K.AGARWAL)

Memberr(Administrative) | ' Member (Judicial)



